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Revenue Raising Schemes of the P and T 
Department 

444. DR. KRUPASINDHU BHOT : 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether some revenue raising schemes 
for the Posts and Telegraphs Department 
are under consideration. 

(b) if so, the salient features thereof; 

(c) the time by which these schemes are 
likely to be introduced ; and 

(d) how far these schemes will go to 
improve the finances of the Department and 
the services to the consumers ? 

THE MINISTER OF STATE rN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI V.N. GADGIL): (a) Yes, Sir. 

(b) The Department introduced a Com-
mercial Publicity Scheme viz. sale of space 
on Po~tal Stationery, P and T Forms and 
booklets and P and T Premises for adverti-
sing purposes. 

(c) The scheme was introduced in 1975. 

(d) It is a modest scheme to mobilise the 
Department's resources and does not affect 
services to the consumers. 

Proposal to form cells for public sector 
drug companies 

445. DR. KRUPASINDHU BHOI! 
Will the Minister of CHEMICALS AND 
FERTILIZER be pleased to state: 

(a) whether Government propose to 
form a cell for each public sector drug and 
pharmaceutical company under the control 
of his Ministry ; 

(b) if so, the salient features of the pro-
posal ; 

(c) the constitution of the cell with its 
aims and objectives ; and 

(d) the stage at which the matter stands 
at present? 

THE MINISTER OF STATE IN THE MI-
NISTRY OF CHEMICALS AND FERTILI-
ZERS (SHRI R.C. RATH) : (a) No, Sir. No 
separate cell for each company has been 
formed. The performance of each company 
is, however, periodically reviewed. 

(b) to (d): Does not arise. 

Deterioration of Telecommunication 
Services in Tripura 

446. SHRI BAlU BAN RIYAN : 
SHRI AlOY BISW AS : 

Will the Minister of COMMUNICA-
TIONS be pleased to state : 

(a) whether Government are aware of 
the deteriorating telecommunication services 
in Tripura ; 

(b) whether the Chief Minister of Tri-
pura had also drawn attention of Govern-
ment in this regard ; 

(c) if so, details thereof; and 

(d) the remedial measures taken to im-
prove the situation ? 

THE MINISTER OF STAT IN THE 
MINISTR Y OF COMMUNICATIONS 
(SHRI V.N. GADGIL): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) fhe Chief Minister of Tripura has 
drawn the attention of the Government in 
respect of the sharp deterioration in tele .. 
communication services in the state. 

(d) The following remedial measures 
have been taken up to improve the telecom. 
services :-

(i) In Agartala, the existing manual 
exchange is being replaced by an 
automatic exchange and JikeJy to 
be commissioned in 1984-85. 



68 Written Answers JULY 26, 1983 Written Answers 68 

(ii) The existing exchanges in the state 
are being expanded to meet the 
demand of telephones. . 

(iii) Planned for installation of automa-
tic exchanges at district headquar-
ters. 

(iv) Installation of Ultra High Fre-
quency systems at the district head-
quarters to link them to the State 
Capital. 

(v) Installation of broad-band micro-
wave system between Shillong, 
Silchar and Agartala. 

(vi) A post of Additional General 
Manager, Task Force has been 
sanctioned for speeding up the 
development programme. 
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Contract t.o a French firm for the second 
Digital Switching Factory 

448. SHRI H.N. BAHUGUNA: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether it is a fact that Government 
have decided to award the contract for the 
second digital switching factor)' to a French 
firm and whether this is in accordance with 
the recommendation of the Communica-
tions Ministry; 

(b) if the reply to the latter part of part 
(a) is in the negative the reasons for the 
decision contrary to the nodal Ministry's 
decision ; and 

(c) whether it is also a fact that' the 
French Company was not on the list of the 
short listed companies of the nodal Ministry, 
and if so, the reasons for this decision and 
who was responsible for the same ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI V.N. GADGIL): (a). Yes, Sir. 

(b) Not applicable, Sir. 

(c) No, Sir, Not applicable, Sir. 




